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KRI SHNA GOPAL KAKANI Appel I ant (s)
VERSUS
BANK OF BAROCDA Respondent ( s)
(Wth office report )
Dat e: 02/ 04/2008 This Appeal was called on for hearing today.
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For Appellant(s) Tapas Ray, Sr. Adv.
Sushi |l Kumar Jain, Adv.
Puneet Jain, Adv.

Sarad Kr. Singhania, Adv.
For Respondent (s) Pranod B. Agarwal a, Adv.
Praveena Gautam Adv.

Nitin Kant Setia, Adv.
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UPON hearing counsel the Court nade the foll ow ng
ORDER
Heard M. Tapas Ray, |earned Senior Counsel for the
appel lant and M. Pranod B. Agarwal a, |earned counsel for the
respondent. Hearing concluded. Judgment reserved.
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